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THE MINISTER OF STATE IN THE (c) the details thereof; and 
MINISTRY OF HUMAN RESOURCE DE-

_ VELOPMENT (DEPARTMENT OF WOM-
EN AND CHILD DEVELOPMENT) 
(SHRIMATI BASAVA RAJESWARI): (a) to 
(c) The National Children's Board first con-
stituted on 3. 12.1974 is under reconstitution 
at present. 

The Board was constituted in 
pursuance of the provisions in National 
PolicyforChildrEmResolutiondated22.8.74 
to provide a national focus and forum for 
planning, review and coordination of the 
services to meet the needs of children. The 
Resolution envisages the National Children'S 
Board with Prime Minister as President and 
Ministers for Human Resources Develop-
ment, Finance, Health & Family Welfare, 
Labour and Minister of State for Education 
and Culture, Youth & Sports and Women 
and Child Development as Members, five 
Minister of State Governments dealing with 
Child Welfare, two Members of Lok Sabha 
and one Member of Rajya Sabha, Chair-
man, Central Social Welfare Board, ten non-
officials with experience in Child Welfare, 
Director, National Institute of Public Cooper-
ation and Child Development are also nom-
inated as members of the Board. Secretary, 
Department of Women and Child Develop-
ment acts as Member-Secretary of the Board. 

[Translation] 

Closure of Sugar Mills 

7081. DR. SAKSHIJI: Will the Minis-
ter of FOOD be pleased to state : 

(a) the details of sugar mills closed in 
Uttar Pradesh at present; 

(b) the steps taken for their revival in 
future; 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH 
RAI): (a) Khalilabad Sugar Mills, Khalilabad, 
District Basti is lying closed at present in 
Uttar Pradesh. 

(b) lb. (d) It is the responsibility of the 
sugar factory to commence crushing in the 
season. However, Government on its part 
have been announcing its sugar policy each 
year aimed at improving the economic via-
bility of the sugar factories. The State Gov-
ernment of Uttar Pradesh had informed that 
Khalilabad Sugar Mill could not undertake 
crushing due to capacity expansion of the 
plant and financial crisis. 

[English) 
Integrated Pest Management 

7082. SHRI SOBHANADREES 
WARA RAO VADDE: Will the Minister of 
AGRICULTURE pe pleased to state: 

(a) since when the Integrated Pest 
Management Programme is under imple-
mentation; 

(b) the objective of the Programme; 

(c) the number of districts covered 
under the programme till date state-wise ; 

(d) the amount provided to States for 
implementation of said programme, state-
wise; 

(e) the progress made there trom till 
date in each State since its inception ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON CONVENTIONAL EN-
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ERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL-
TURE (SHRI S. KRISHNA KUMA~): (a) 
Government of India established 26 Central 
Integrated Pest Management (IMP) Cen-
tres in22 States/UTs. in 1991 for the imple-
mentation of IPM. During Eighth Plan spe-
cial thrust has been given to promote and 
implement IMP Programme in various crops. 

(b) The main objectives of the 
ogramme are to enable the farmers to 

;lise healthy crops with minimum use of 
pesticides; 

adoption of preferential of nonch 
emical control measures; 

promote safe, judicious and need 
based use of pesticides; and 

reduction of environmental 
pollution due to pesticides; 

(c) to (e) The State-wise number of 
'districts covered, amount provided and 
progress made till date are given in the 
attached Statement 
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